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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 170 OF 2021

IN THE MATTER OF:

NOORUL SEHAR LARI ... Applicant
Versus
STATE OF UTTAR PRADESH &ORS. ...Respondent(s)
INDEX
S. No. Particulars Page No.
1. Index
2. Action taken report on behalf of Nagar
Panchayat, Lar, Uttar Pradesh alongwith
affidavit.

3. Annexure- 1 The photographs of the
Bioremediation process.

4. Annexure- 2 True Copy of the Test
Report.

5. Annexure- 3  The minutes of the
meeting dated 1.12.2022

6. Annexure- 4 The copy of the letter
dated 10.05.2023

1. Annexure- 5 The true copy of the letter
dated. 15.04.2023

8. Annexure- 6 The true of the 15" finance

commission report.
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9. Annexure- 7 True copy of the public
notice

10. Annexure 8 True copy of the Swatch
Bharat Mission 2023 guidelines

Respondent
THROUGH e
PRIYANKA SWAMI

Advocate

Counsel for Nagar Panchayat, Lar, U.P.
Chamber 04, Shivalik Tower

Kaushambi, Ghaziabad

Date: 12.04.2023
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 170 OF 2021

IN THE MATTER OF:

NOORUL SEHAR LARI ... Applicant

Versus

STATE OF UTTAR PRADESH &ORS. ...Respondent(s)

ACTIONS TAKEN AND COMPLIANCE UNDERTAKEN BY THE
NAGAR PANCHAYAT, LAR

You are requested to kindly take the following Action Taken Report on
behalf of The Nagar Panchayat, Lar on record under ongoing matter,
Original Application No. 170/2021, titled as- Noorul Sehar Lari Versus
State of U. P. & Ors.:-

1. The Nagar Panchayat, Lar filed an Action Taken Report in
compliance of order dated- 09.02.2023. Upon hearing of the present
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matter on 09.02.2023, following directions were made by the
Hon’ble National Green Tribunal (“NGT”).

“S. The above shows that no efforts have been made by the Nagar Panchayat,
DM or the ACS to execute remedial action in a time-bound manner. Instead,
patently inadvisable steps like transportation of fecal septage to Deoria at a
distance of 40 KM are proposed. Better option could be constructing FSTP at
Panchayat level. Further, unnecessarily expenditure is being incurred on bio-
remediation of grey water and disinfection with bleaching powder even when
reportedly no sewage is entering in the drain. Thus, instead of unnecessary bio-
remediation method, FSTP and oxidation plant could be set up and
treated/oxidized (stabilized) waste water used for irrigation which could add
value to the land.

6. The Tribunal while dealing with issues relating to solid and liquid waste
management with respect to each State and UT, has observed and directed option
available for sewage treatment and utilization. Relevant part of order in O.A NO.
606/2018 (in respect of State of Odisha) dated 27.01.2023, stated as follows:-

“34........ The State may ascertain that grey water management is done as per
“Tool Kit: Greywater Management”4, July 2021 brought out by Department of
Drinking Water and Sanitation, Ministry of Jal Shakti, Gol.

42. As already observed, there is need for planning to prevent sewage (treated or
untreated) entering the potable water resources. Instead, the same is to be
suitably treated and channelized for non-potable purposes — agriculture,
industrial or others. By way of illustration, we may refer to certain models which
can be considered at appropriate locations. The same have been mentioned in
order of this Tribunal dated 11.10.2022 in M.A. No. 43/2022 in OA No. 41/2020,
Pushpendra Kumar vs. Nagarpanchayat, Kadaura & Ors., as follows:

“S. In this regard, we have drawn their attention to Seechewal Model5, Karnal
Technology of sewage treatment and zero discharge and manual on sewerage
and sewage treatment systems- 2013 (chapter7), issued by the Central Public
Health & Environmental Engineering Organisation (CPHEEO), Ministry of
Urban Development, Gol, which provide for inexpensive and simple methods of
treatment of waste water, its utilization for irrigation and other secondary
purposes. The said models are briefly described as follows:-

Seechewal Model
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Provides for use of treated waste water for irrigation in order to conserve
precious surface fresh water and ground water. The process involves passing
waste water through four well for cleaning the waste water and thereafter
use of such treated water for irrigation. The process can be undertaken by
communities through collective approach.

Karnal Technology Of Sewage Treatment & Zero Discharge.

Involves growing trees/plants on ridges with one meter wide and 50 cm
height and irrigated by treated effluent in furrow. The technique utilizes
entire bio mass present in waste water and provides nutrient to soil and
plants. By this method forest plants/trees can be grown which can be used for
firewood and timber. By this technigue no chance of pathogen, heavy metals
or organic compounds enter the food chain. Tree species like Eucalyptus,
Leucaena can be grown.

Central Public Health & Environmental Engineering Organisation (CPHEEOQO)

Manual on Sewerage and Sewage Treatment Systems — 2013 (Chapter 7)

Provides various case studies of utilization of treated sewage and its reuse as
cooling water in power plant, in airport, in petroleum refinery, fish culture
(like at Mudiali, Kolkata), road washings, ground cooling, boilers and also in
agriculture. In agriculture the suitability of treated sewage is dependent upon
soil, salt tolerance of the crop, intake of minerals and climate conditions.
Sewage conforming to specified norms can be applied to selected species of
food crops into soil by strip, basin or furrow irrigation. Sprinkler irrigation
could be used with treated sewage. During rainy and non irrigating seasons,
the treated sewage can be held in lagoons or undertaking irrigation in
additional land/waste land including resorting to artificial recharge of
ground water.”

We have also come across and low cost options for sewage/sullage treatment for
less population at village Sultanpur and Village, Kurak Jagir in District Karnal.
These grey water management projects based on waste stabilization and system
have been executed under Swachh Bharat Mission Gramin and MG NREGA.
These systems are designed for intake of waste water less than 100 KLD allowing
waste to stabile and using wet flow of ponds for irrigation. Such models may help
for medium and small towns and the Rural areas as substitute for high cost
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technology. Central Public Health and Environment Engineering Organization
(CPHEEO), Ministry of Housing and Urban Affairs dealt with the matter in its
instructions titled “Municipal Used Water Treatment Technology for Medium
and Small Towns”6 in September 2022.

43. Restoration measures with respect to sewage management need to include
identification of sites for setting up of sewage treatment and utilization systems,
upgrading systems/operations of existing sewage treatment facilities to ensure
utilization of their full capacities, ensuring compliance of standards, including
those of fecal coliform and setting up of proper fecal sewage and sludge
management in rural areas. STPs need to have co-treatment facilities of septage
rather than having isolated FSTPs. Guidelines of SBM — U 2.0 may be referred
to in this respect. For urban areas, SBM-U 2.0 provides co-treatment of fecal
sludge at STPs with sewage for which exclusive funding provisions are made
under ringfenced accounts.”

7. On the above pattern, it was expected that DM and ACS will remedy the
situation at Lar which could then be a model to be followed at all other places in
the State where population was below one lakh and that may lead to prevention
of water pollution on the one hand and adding value to the soil fertility on the
other. Unfortunately, the said authorities have failed to realize their
responsibility in the matter.

8. We find response of the DM, Deoria poor and lacking sensitiveness for
protection of environment which is his essential duty.

9. Regretfully, ACS/Principal Secretary, Urban Development, UP who was
directed to remain present by VC is defiant not only in doing his duty but also in
obeying direction to remain present by VC to explain the position. We place on
record our disapproval for such irresponsible act. It may call for coercive action
in the interest of environment and rule of law. Exercising restraint for the time
being, we give one more opportunity for compliance with the direction in the
order dated 10.10.2022 with clear stipulation that if failure continues, stringent
coercive measures may have to be adopted personally against ACS/Principal
Secretary, Urban Development, UP and DM, Deoria.

10. Needless to say that absence of funds from Central Government cannot be
accepted as an excuse for not preventing discharge of untreated sewage on open
land to the detriment of environment and public health. Reference may be made
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to earlier order to that effect (dated 27.01.2023 in O.A No. 606/2018) (in respect
of State of Odisha) as follows:-

“37. As already noted and also observed in the judgement of the Hon’ble
Supreme Court in Paryavaran Surakhsha, supra, quoted earlier, the matter falls
in 11th and 12th Schedules to the Constitution. It is constitutional responsibility
of the State and the Local Bodies to provide pollution free environment and to
arrange necessary funds from contributors or others. Being part of right to life,
which is also basic human right and absolute liability of the State, lack of funds
or other resources such as land (sites for waste management) cannot be plea to
deny such right. Such resources have to be found by the State by its policies and
according due priority to the subject. Further, while there may be no objection to
any central funds being availed, the State cannot avoid its responsibility or delay
its discharge on that pretext. Free ship or other policies involving State resources
cannot take priority over basic need for hygiene and pollution free
environment.”

The point-wise actions taken against the direction are here under :

S irection/Ord Compliance / Timeline /
.no Direction/Order _
Action Plan dated 23.03.2023 Complied

Discharge of untreated | The Nagar Panchayat's drain By 15" November,
sewage at lar, district | passes through the side of gata | 2022, all the drains

deoria, UP on open number 1712 in question. were converted into
land having Khasra Earlier, due to the raw form of | concrete form.

No. 1712 with area of | the drain, the water of the drain _
0.1980 hectares. The | Was spreading and going to Hence, complied.

Gata number 1712. at present

: : drains has been converted into
fa|lgd t_o perform its concrete form, and the flow of
obllgat_lon of the drain is completely closed in
managing the sewage | the complainant's land Gata

and public hygiene as | humber 1712.

required

Municipal Council has

The stormwater drains is
cleaned on regular basis and the
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Article 243W read
with 12th Schedule, to
enforce fundamental
right to clean
environment and to
prevent water
pollution as required
under the Water

(Prevention and
Control of Pollution)
Act, 1974 and the
judgment of the
Hon’ble Supreme
Court in Paryavaran
Suraksha casel and
orders of this

Tribunal inter-alia in
O.A. No. 593/2017,
Paryavaran Suraksha
Samiti &

Anr.v. UOI & Ors.

waste water is temporarily
treated by the process of Bio -
Remediation.

The compliance status
and to recommend a
model which may be
helpful to tackle such
problems at small
places.

Report dated
11.03.2022 filed by
the reconstituted
Committee was then
considered and it was
found that
bioremediation

By installing mesh in the drain,
solid waste flow is halted. For
the preliminary purification of
drain water, bleaching powder
Is employed. All of the smaller
drains identified in the drain in
question are also undergoing
this treatment.

The drain water is being treated
by bioremediation and
phytoremediation processes. In
which Bio-enzyme (liquid
bacterial culture) is being used.

Since 19"
September, 2021,
the solid waste was
stopped by taking
Immediate action
against the flow of
solids in drain.
Hence, complied.

The bioremediation
process in the plant
was started in
September’2019
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process which had
been adopted was not
effective on the
ground as harmful
components remained

untreated. Result was
that untreated sewage
was going to the drains
to the detriment of
environment and
public health in
violation of judgment
of the

Hon’ble Supreme
Court in Paryavaran
Suraksha, supra.

Water is also being used in for
Horticulture purpose.

Two small oxidation ponds
have also been constructed for
the treatment of drain water, in
which the size of one pond is 1
m long, 1 m wide and 3 m deep
and the size of the second pond
iIs1 mlong, 1 mwide and 2 m
wide deep. The treated water
passing through the oxidation
pond is being dropped in Gata
number 2008 (area 28 decimals)
of the Nagar Panchayat by
making chambers at various
places through hum pipes.

Plot Number 2008 has been
given the form of a Waste
Stabilization Pond. Thick layer
Polythene ( HDPE Pond Liner)
has been used in the bottom of
the pond, so that underground
water pollution can be
prevented by avoinging any
seepage resulting in ground
water contamination. It is to be
informed that in the order
passed by Hon'ble N.G.T. dated
05.04.2022, West Stabilization
Pond has been mentioned as a
suggestion of the Oversight
Committee and the following
description is given in relation
to Waste Stabilization Ponds

Waste Stabilization Ponds
(WSPs) are large, manmade
water bodies in which

and since then it is
functional till date.
Hence, complied.

The Photographs of
the same is annexed
as ANNEXURE-1

Waste stabilization
pond were fully
operational by 15%
march, 2023.
Hence, complied.
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blackwater, greywater or fecal
sludge are treated by natural
processes under the influence of
sunlight, wind, microorganisms
and algae. Such ponds can be
used individually, or linked in a
series for improved treatment.
There are three types of ponds,
(a) anaerobic, (b) facultative
and (c) aerobic (maturation),
each with different treatment
and design characteristics.
WSPs are noted with their low
Operation and Maintenance cost
and high removal of BOD and
pathogens. However, large
surface areas and proper
designs are a pre-requisite.

This pond has also been
bounded with cemented pillars
and iron wire. Along with this,
Eucalyptus saplings have also
been planted on the banks of the
pond. Apart from the
Eucalyptus tree, a plant named
Canindica has also been
planted, which helps in water
purification.

Regular
Distinfectant
Fogging is being
done to prevent the
mosquito breeding
by the Nagar Palika
Parishad.

The matter was last
considered on
10.10.2022 in the light
of reports

of Nagar Panchayat,
Lar (on 15.09.2022)
and by the Principal
Secretary, Urban

Improvement in water quality is
being shown by bioremediation
and phytoremediation.
According to the latest test
report, COD is 120 mg/l and
BOD is 20 mg/Il. Similarly TSS
level 78 has been obtained.
Committee  constituted in
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Development, UP (on
08.10.2022) noting
that violations were
still continuing and no
action was taken. The
Tribunal required
compensation

to be levied at the rate
of Rs. 2 Crores per
MLD for discharge of
untreated sewage apart
from preventing
discharge of such
sewage in drains. It
was directed that
sewage be suitably
treated for secondary
purposes such as

irrigation on modals
being execution
elsewhere.

respect of order dated
10.10.2022 passed by Hon'ble
National Green Agency. True
Copy of the Test Report is
annexed as ANNEXURE - 2

In compliance with the minutes
of the meeting dated
01.12.2022, Nagar Panchayat
Saar in district Deoria. The
minutes of the meeting is
annexed as ANNEXURE - 3

Measures to be taken to prevent
untreated sewage from falling
into drains, etc. By collecting
the treated water in this way in
the Waste Stabilization Pond, it
can be used for horticulture and
agricultural irrigation.

There is an action plan to be
done in agriculture irrigation
works.

The letter dated
10.05.2023 is sent
to the Regional
Officer deputy (
RO, UPPCB
Gorakhpur ) to have
on - site inspection,
where the regional
Officer has
collected the water
sample from the
oxidation plant for
further inspection
which is done by
Nagar Panchayat
Lar. The same is
annexed as
ANNEXURE - 4

Apart from the steps
already taken and
mentioned in the AIR
dated- 15.09.2022, the
Nagar Panchayat, Lar
was directed to open
Ring Fenced Account.

On the recommendations of
District Magistrate Deoria, it
has been directed to open Ring
Fenced Account.

In which the amount released
under City Sanitation Action
Plan for Nagar Panchayat Lar

In compliance with
the decision passed
in the other nagar
panchayat, Rs. 7.40
crores released
under the City
Sanction Plan for
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In which the amount
released under the City
Sanitation Action Plan
for Nagar Panchayat
Lar, Deoria and other

funds as required can
he kept. In compliance
of which account
number -
41548430616, with
IFSC - SBIN0011162
has been opened in
State Bank of India
branch- Lar.

Deoria and other funds can be
kept as necessary. In
compliance of which State Bank
of India Branch in Lar

Account N0.-41548430616 (IFS
Code - SBIN0011162) has been
opened.

For the financial year 2022-
2023, the amount received from
the 15th Finance Commission (
Specified Grant ) Rs.
6172120.00 ( Rupees Sixty One
Lakh Seventy Two Thousand
One Hundred Twenty Only ) is
kept protected in order of
government instruction for
water recycling. which is
planned to be used for water
purification in future. True
Copy of the same is annexed as
ANNEXURE - 6

the construction
work of STP in Lar
district, deoria, to
the state bank of
india branch, lar
district- deoria in
the name of district
magistrate, ring
fenced account,
(account number -
41548430616 ),
which been
received.

Hence, complied.
The true copy of
bank statement
dated April 15,
2023 in which
amount of Rs. 740
crore is shown is
annexed as
ANNEXURE - 5

The above shows that
no efforts have been
made by the Nagar

Panchayat, DM or the
ACS to execute
remedial action in a
time-bound manner.
Instead, patently
inadvisable steps like
transportation of fecal
septage to Deoria at a
distance of 40 KM are

There is no sewer line in Nagar
Panchayat Lar, at present water
under SBM 02.0, an action plan
has been prepared for the
construction of S.T.P. by
Municipal Corporation. An
action plan has been prepared
for the construction, and
approval has also been obtained
from the State Level Technical
Committee and the High Level
Committee. DPR has been
prepared from Executive

The approval was
taken in the month
of October from the
State Level
Technical
Committee and the
High Level
Committee. That
the UP Jal Nigam
has given a timeline
of 2 years to make
the STPs
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proposed. Better
option could

be constructing FSTP
at Panchayat level.
Further, unnecessarily
expenditure is being
incurred on bio-
remediation of grey
water and

disinfection with
bleaching powder even
when reportedly no
sewage is entering in
the drain.

Engineer Jal Nigam (Urban)
and sent to higher level.

Dhanvandan is expected for
further action in this regard.

A public notice has been
published through the
newspaper for the information
of the general public of Nagar
Panchayat, Lar, that fecal
sludge from any house should
not be dumped in the drain
water and the septic tank built
in your house should be cleaned
on time. Provision has also been
made for fine on the persons
who violate it. True copy of the
public notice is annexed as
ANNEXURE -7

FSTP established by Nagar
Palika Parishad Deoria, located
40 km away from Nagar
Panchayat Lar. In Nagar
Panchayat, for the disposal of
fecal sludge emitted within the
boundaries, an agreement has
been formed with the Municipal
Council, Deoria, that the
disposal of fecal sludge will be
done according to the rules by
depositing the prescribed fee.

It is pertinent to mention here
that as per the latest M.A No.
356 of 2023 order passed by the
Hon’ble Supreme Court order
dated 20.03.2023 in Paryavaran
Suraksha Samiti & Anr. vs. UOI
& Ors, WP ( C ) NO. 375 of

operational by
March, 2025.

It is respectfully
submitted that it is
important to note
that the capacity
under the cluster
approach will be
considered provided
the distance is up to
50 km from the city
limit, according to
the official Swatch
Bharat Mission
2023 guidelines at
point no. 3.2 on
page no. 62.

True copy of the
Swatch Bharat
Mission 2023
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2012, the court has extented the
timelines for establishing the
STPs plant in various parts of
the Uttar Pradesh and has
powered the tribunal to extend
time on basis of evaluating the
up- gradation and maintenance
as per the requirement for
attending all other issues and
problems.

guidelines is
annexed as
ANNEXURE - 8.

2. In view of the above-taken action plan by the department, it is to submit that
the direction given in the said Order is being complied with and shall be
maintained to avoid any unpleasant event as reported by the applicant.
Further, the proposed work as per the directions of the court shall be
commenced within the stipulated time on a priority basis. Until the other
facility requires functional infrastructures, the department will ensure to
make interim measures for the said issue.

3. The untreated sewage waste is no more being discharged in open land having

Khasra No. 1712 of the applicant.

PRAYER

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may graciously

be

pleased to:

Take the above averments on record as the actions taken by the Nagar

Panchayat, Lar.

Pass any such other order as may deem fit.
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) Pass any other or further orders as this Hon'ble

Court may deem fit in the facts and circumstances of

the case. ﬁg r\]aJ-L ,‘Jl; ; .
RESPONDENTS
Lﬂ'"-
Through . ogb/
T

PRIYANKA SWAMI
ADVOCATE FOR RESPONDENTS

DATED:
PLACE: NEW DELHI



IN'THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 170 OF 2021

THE MATTER OF:

NOORUL SEMAR LAR] oo Applicant

Versus

STATE OF UTTAR PRADESH &ORS, .--Respondent(s)

AFFIDAVIT
Affidavit of Sh, Rown Math Tiwany, . aged about 32 vyears s/o Sh
MA—HM_:M_- presently posted as Executive Officer, Nagar

Pnchavat- Lar,  Deoria,  Uttar Pradesh. having office at

Nean. [up stngl (nad Mo My N-P, lan Deowa. . Uttar Pradesh

I. That | am posted as stated above and well conversant with the facts of the

present case and as such competent to swear this altidavit betore this 1+ ibunal,

2. That the accompanying reply has been drafied by our counsel upon my

instructions.




dis,

3. That the facts stated herein above are true to my
knowledge and no part of it is false and no material

has been concealed therefrom. :E

a2
B
VERIFIGATION. 5 \oR 2003

Verified on this  day . 2023 that the contents of my
above affidavit stated Affidavit are true and correct to my
knowledge and no part of It 1s falee and nothing material has

been concealed there from. %»WD ~lath ,—_—ﬁkﬁg_
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AGSS ANALYTICAL AND RESEARCH LAB (P) LTD.

A [0 WD ; JWLY, L : JRUA, 430010 o J01E Crrilfied Company)
4772, ird A dth Flosr, Lawrence Road, Indusirial Area, Delki-15
Ph: 01143027985, 9111834080
E-mail: agriabsagmail com, supporsmmgasinh com Heb memw mpiilad com
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DO e AGSLAGLY Q14

lued ta- Lot Reference No. | AGES/GN/I0N2IN1-ATIN
M/5 | SHARF TECHNOLOGY Samgple Reghiration Date | 21/11/2022 ,
23, Butler colony Repont lusue Date 24/11/2022
Lunchrows , LLP. | == |
Sample Particulars:
Name Of Tre Product | Warte Waler Batch Mo NA o,
Starting Date- | 21112002 Analysis Completion Dale: 24/11/2022
Date of Manufacture. | HA Date af Expiry: NA
Quantity Received: [1trnd Packing: Plastic Bottle
Sample Condition: | Ox Tests Required Chemical Teat
Samphe Descriptson Codpuriess Lgud
Semple Aegeaed By Mr_Adbok (AGSS Lab Repretentative) | Sampling Date 20/11/1012
Sampling Method. | HA Location: Nagar Panchayat Lar
% | Parameter ] Result ) Tast Mathod
Mo ] inirt Outlat —
1. | oM value - 19 14 1 s (P11
3 Biological or Biochemical Cygen 8 1 153025 (P-44)
__| Demand (BOD). mg/L RIS || S———
). | Chemical Owygen Demand (COO) mg/L 160 125 15:3025 (P-58)
4. | Total Suspended Sobids, mg/L 340 80 15:3025 [P-17)
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AGSS ANALYTICAL AND RESEARCH LAB (P) LTD.

fAm 150 W0 ; THIL Teda : 2013, a8 : 0T Cortified Company]
4772, Srd & dth Floar, Lawrence Road, Industrial Area, Delhi-15
Ph.: 011-43022985, 9111654060

F-mall: agriiabsagmall com, tupporigaguilab com Heb  www agisiab com
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lisued 1o Lab Arference Mo AGSS/GN/20221021-17110
B[S | SHARP TECHHOLDGY Sample Registration Date | 71/10/2022
23, Butier colony Raport lius Date 25/16/2022
Lucknow , UP.
Sample Particular:
Name Of The Product Wasts Water | Batch No. NA
Analysis Staning Date 11/10/2022 | Analysis Completion Date: 25/10/2022
Date of Manulacture: MA | Date of Exgiry: KA
Quantity Received. FITE | Packing: Plastic Bottle
Sample Condibion: oK Teits llﬂElf;ﬂ._l:w Tedl
Sample Description Calourkess Liquid
Sample Recerved By Mr. Ashok [AGSS Lab Representative] | Sampling Date: 20/10/2022 i
“Sampling Methed NA I Location: Wagar Panchayat Lav |
$ | Parameter [ Test Method
Na, Iniet Outlet
1 |pHvalve 14 _J5 WS (eal)
, | Bological or Blochemical Orygen 55 15 153024 (P-a4)
Demand (BOD], mg/lL :
3. | Chemical Owygen Demand [COD), mg/L 180 135 15:3025 (P-58)
4 | Tota Suspenced Sohds, mg/L ) 380 8% _ 1 sasean

3 Dww

IIiH"'EH‘r 1“1 “‘mll LEEL LT
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. TEST REPORT
Toaned 1o Wals Belerrnir “ig BT e FE T LR, et
BASS § AHAKE 11 {WMM Oy Somple Wepiiration Oae 0100
21 Duthet oelomy Begait bivar Dty i g FLiAF
Lutkaow LT
Sample Paniculan
Ram (W "oy ey Waie Water - LT T
AEAges W= o D Mnaraaa = Angl s Comgpors Date B35 000580
= Ll e S 5 6 | NA _ r_l_.l_ll_rl.fi-r.-'i Tk
2 s 50 e 1 SR _I_tLl'i 3 . __ 2 Facewin Flaci ¢ Bzttie .
Lomsly o Fhg o ., EL.__ y == 11r\rthr:unr E’.- Tt
T LT A T | Colourkess Liguid L o =
As=ze brie v20, Mr_Ashok {AGSS Lab Bepresantative]  Samping Dat= iC/1LICH N
_!I.!-:I-: e e Pl L _ocatas i-u--‘*:'::ur__{ = =
% T Parameter Mewlt " TestMemmes
Ne. ey Gehe i
T 75 T, =T
. Eolor calor Becnemical Orygen 54 0 G 3035 342
D= OO - i e
¥ Cre= 2l Oagren Demand ICODL, mgiL . I 130 BIDSFE
1 Tt hoipenced bobkdi mp/l 160 1] TR AL
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—— TEST REPORT
hued to. Lab Reference No. | AGSS/GN/20230213 13625
M/S 1SHARP TICHNOLOGY  Sample Regitration Date | 13/02/2023
13, Butier colony Report hisue Date 170272013
| thnow , UP, :
Particulars.
Hame Of The Product | Waste Water Datch No_. NA = ]
Al Sartig Date: | 13/0272003 Analysis Comaletion Date: 17/02/2023
_ Date of Manulacture HNA Date of Expiry: NA il
Cusnliny Reveved 1itrnd Packing: Plastic Bottle
Sampie Condblaon QK Tests Aeguired Chemical Ten
| Sample Destription Colouriess Liguid
Sample Mpgeved By M1 Ashok {AGSS Lab Representative) [ Sampling Date: 12/02/2023
| Sampling Method WA Location: Magar Panchaystlar
ESll| Parameter [ Result Test Method
Mo, | Inket Outlet
L | oMwalee TE e 1 namseeln
y | Bological or Biochemical Cxygen 54 20 153028 (P-4
Demand (80D}, ma/L =
i__| Chemcal Gueygen Demand (COD], mg/L 255 120 1% 3005 (7-38)
£ | Tow! Suspended Solds, mg/L 260 78 15 302'S (F-17]
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Amt = Amount/af@

Ar = Arrear/sERRR

Mmm_m:nm\mz

4_ = Capitalisation/{Siww
Chg/ch = Charge/mR

Chq = Cheque/S%

CIF = Customer Information File/wes e wa

Dft = Draft/3w=e

dish/dsh = Dishonor/ sy
DR = Debit/am

DOB = Date of Birth/sm arler

eft = Electronic Fund Transfer/sw@=fs ws ghaw
Inop = Inoperative/fRfr

Ins = Insurance/d

Annexure 5

Coll = Collection/s=met™

Comm. = Commission/siz

COR/CORR = Correction/&wie=
)Jn?Aﬁégﬂ

| 1
|

Clos = Closure/e it

Int/ In = interest/==

lon/loan/=w
min = Minimum/=f7a9

os = Outstanding/ss=rfa

P&T = Postal Charges/zm% R

proc = Processing Charge/sfm ym

rd = Recurring Deposit/amdf s

ret/rtn = Return/amdt

Rnd = Round off/qiifa

sb = Savings Bank/#ma #%

SC = Short Credit/xfé #f3z

S1/So/SORD = Standing Instruction/=r s3z

5/D/W/H/o = Son/Daughter/Wife/Husband of/ g7/ gyit/w=i/f
tr/trf/xfer = Transfer/aiatm

txn = Transaction/a&=37

Wdl = Withdrawal/amgem

+MOD bal = ._.oﬁ_ balance (SB+linked MOD a/c)/g= = ¥4 (723 &% + wzadi @)

OSBl == |
STATE BANKOEINDéh: LAR BRANCH

LAR BRANCH

Code:

11162

Email:sbi.11162@sbi.co.in

Phone No.: 236034
IFSC: SBINOO11162

Name: RING FENCED ACCOUNT

S/D/H/o 2 |
CIF Number : 91108324007
Account No.: 41548430616
A/c Type : REGULAR SAVINGS BANK ACCOUNT
Address : NAGAR PANCHYAT LAR
NAGAR PANCHYAT LAR
NAGAR PANCHYAT LAR,LAR TOWN,DEORIA
Phone No. .
Email

D.0.B.(If zwzowv

PPO Number
>

Buss. Hrs:10:00:00-16:00:00
MICR: 274002092

MOP: SINGLE
A/c Opening Dt:
Nom Reg No:
Customer’s PAN:

Date of Issue: 02/ hmwo
FIRST M

31/12/2022
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.w. .—.l.
N“\ .
DATE PARTICULARS CHEQUE NO. DEBIT CREOIT BALANCE
74000000.00 74000009.00Cr

[CICRS2023041500542440 :

15.04.23 RTGS UTR NO:
ICIC0006231
SWACHH BHARAT MISSICN URBAN SKA SBM

Ucl Bal: 0.00 ¢lr Bal:

74000000.00 Cr;+HOD BAL: 0.00°




 SB

Account Name

Address

Date

Account Number
Account Description
Drawing Power
Interest Rate(% p.a.)
MOD Balance

CIF No.
IFS Code
MICR Code

Nomination Registered
Balance as on 14 Apr 2023 : 0.00

:RING FENCED ACCOUNT

: NAGAR PANCHYAT LAR
NAGAR PANCHYAT LAR
NAGAR PANCHYAT LAR,LAR TOWN,DEORIA-274502
NAGAR PANCHYAT LAR

115 Apr 2023

: 00000041548430616

: REGULAR SB CHQ-ENTITIES
:0.00

:2.7000

:0.00

1 91108324007

: SBIN0011162

1 274002092

:No

Account Statement from 14 Apr 2023 to 15 Apr 2023

436

Txn Date |Value Description Ref No./Cheque Debit Credit Balance
Date No.
15 Apr 15 Apr|BY TRANSFER-RTGS UTR TRANSFER 7,40,00,000.0 7,40,00,000.00
2023 2023|NO: ICICR5202304 1500542440 FROM 0
-SWACHH BHARAT MISSION 3199855044301/
URBAN SNA SBM SWACHH
BHARAT
MISSION URBAN
SNA SBM

Please do nol share your ATM, Debit/Credit card number, PIN and OTP with anyone over mail, SMS,

media. Bank never asks for such information.

"*This is a computer generaled statement and does not require a signature.

phone call or any other




SBI 437

Account Name ‘RING FENCED ACCOUNT

Address : NAGAR PANCHYAT LAR
NAGAR PANCHYAT LAR
NAGAR PANCHYAT LAR LAR TOWN,DEORIA-274502

NAGAR PANCHYAT LAR

Dale :15 Apr 2023

Account Number : 00000041548430616

Account Descriplion : REGULAR 8B CHQ-ENTITIES
Drawing Power 1 0.00

Interest Rate(% p.a.) 12,7000

MQD Balance :0.00

CIF No. 191108324007

IFS Code : SBIN0011162

MICR Code 1 274002092

Nominalion Registered :No

Balance as on 14 Apr 2023 : 0.00

Account Statement from 14 Apr 2023 to 15 Apr 2023

Txn Date |Value Description Ref No./Cheque Debit Credit
Date No.
15 Apr| " 15 Apr|BY TRANSFER-RTGS UTR TRANSFER
2023 2023|NO: ICICR52023041500542440 |FROM

-SWACHH BHARAT MISSION |3199855044201 /

URBAN SNA SBM SWACHH
BHARAT
MISSION URBAN
SNA SBM

Please do not share your ATM, Debit/Credit card number, PIN and OTP with anyone ...,
media. Bank never asks for such information. £

“*This is a computer generated statement and does not require a signature.
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= Annexure of Allotment letter number-8/ - ﬂ?ﬂ(?;ﬂﬁmCFCF?DH—!S.Dahd-‘?e‘ 32023
§lno |Distrc! Name of ULD Amoutt Bank Accaun! No \FSC Code
Nagar Panchayat
1 |Agre Dayalbagh 1051081 | 4483000100056316 PUNDOI83300
2 |Agm Fatehabad 5180,100 | 4483000100055325 PUNBOOOOAO0
3 [agm Jagner 2571717 | 4483000100058334 PUNBO000400
4 |Agra Kheragarh 48,06,728 | 448300010005634) PUNBO0ODAOD
5 |Agra Kiraoli 5322336 |  4483000100055352 PUNB000D400
6 |Agm Pinahat 41,3710 | 4483000100055381 PUNBO0O04O0
7 |Agra swamlbagh 420081 | 448000100055370 PUNBOOOO400
8 |Aligarh Beswan 2035012 [ 483000100055389 PUNBOODIOND |
9 |Aligarh Chharra 5180424 |  4480000100055398 PUNBO0O1000
10 [Aligarh Harduagan] 1509055 | 4483000100065404 PUNBOOOIO0
11 [Aligarh Iglas 3421800 | 4480001000554 13 PUNB0001000
12 |Aligarh Jalall 5188160 |  4483000100065422 PLUNB0OO1000
13 |Aligarh |attari 427,286 4483000100554 PUNBO0O 1000
14 |Aligarh Kauriagan| 3332061 | 4483000100055440 PUNB00O1000
15 |Aligarh 088060 44B000100043275 PUNBO448200
16 |Aligarh B0.37.944 | 4483000100053257 PUNEG448300
17 |Aligarh 2017540 |  4483000100053266 PUNBO448300
18 [Aligarh Pilkhana 086,060 |  44BJ000100055459 PUNB00D 1000
| 19 |Aligarh Vijaygarh I 1 44830001 00055468 PUNB0001 000
20 (Aligarh “ [Jawan Sikandarpur 47.02807 |  2789000104890460 PUNBOZ78900
21 |Aligarh < |Gabhana 5344608 |  6046000100085183 PUNBU6I4500
22 |Aligarh < 'Tappal - : (7 0k i heaiete | 6870000100067108 PUNBOBSZ0D |
P 1 i ' 5098707 |  7518000100093215 PUNB0751800
24 |Ambedkar Nagar Ashrafpur Kichhauchha 5418110 |  4483000100057961 PUNBOTTH400
——
25 |Ambedkar Nagar 2907158 | 4483000100057870 PUNB00ST400
26 |Ambediar] 5322335 |  0974000106195022 PUNE00S7400
27 |Ambedkar Nagar = ahangirgan] ; 7558611 |  7794000100054144 PUNBOTT3400
28 |Amethi Amethi nas 4483000100057660 PUNBOA T 5400
oo olias e || ey
29 |Amethi Musafir Khana 1654844 |  448000100057679 PUNBUJ! 2500
30 |Amroha Joya 4092384 | 448)000100056397 PUNB065 1100
31 |Amroha Naugawan Sadat 7133718 | 4483000100056403 PUNB(4T2400
32 |Amroha Ujhari 185796 |  4483000100056412 PUNB0002100
13 |Amroha - |saidnagll 4785629 | 6625000100160089 PUNBO6E2500
34 |Auraiya Achhalda 2258838 |  #4B3000100055477 PLUNBO799800
35 |Auraiya Atsu .______215_"1:2_1 4483000100055486 L——;-MM
16 JAuraiya Aabarpur Ajitmal (vt B4 18110 4483000100055485 | PUNBOTIS900 |
37 |Auraiya Aidhuna 7558611 |  4483000100055501 PUNBO733400
38 |Auralya Dibiyapur ______ﬂ_z_:a_{_on_ 4483000100055510 PUNBO4SBTO0
39 [Auralya Phaphund 19.58.207 | 4483000100085528 PUNBOO49400
40 |Ayodhya : Bhadarsa 7007158 |  4483000100058377 PUNBD 186800
41 |Ayodhya [Bikapur 15,65670 |  4483000100058388 PUNBO 186600
42 |Ayodhya Goshalngan] PLRLR 4483000100058395 PUNB0O1 9400 |
et s -
43 |Ayodhym Iﬂllmnl(shu;himsan]} 5232884 40768004886 SBINGO11229
Hobar T | P o
" Iwodim Kumargan| 4A0546) |  0659000101240561 ___Amumm
45 |Azamgarh Atraulia 2087373  4483000100057968 PUNBOOSM4O0 |
46 |Azamgarh Azamatgarh 21601 | 4483000100057989 PUNE0050400
47 |Azamgarh Bilarlyagan| 3018972 |  448300010005800) PUNBOOS0400
[T T L S L T mauw|  wsonemg FUNDROEOR
49 |Azamgarh Katgarh Lalgan) 29.74240 4483000100058021 PUNBOG! 3400
50 |Azamgarh Maharajgan] 1654840 | 4483000100058030 PUNBOOS0400
e
51 |Azamgarh Mahul _____‘_?&1_5.442 4483000100058085 PUNBOE 3500
2| Azam Mehnagar 7 3016176 | 4483000100058049 PUNBOOS0400
—— [
53 |Azamgarh 4718541 4483000100053248 UNBOHBI00
<4 || Azamgath 50,860,308 4483000100053230 PUNBO#48300




. _ UL ¢
Annexure of Allotment letter number-8/ /320215t CFC/2022-23 Dated- . © 032023

Sino [Distict lu-uuuw Amount Bank Account N IFSC Code
55 |Azamgarh Nizamibad 900,608 | 44B3000100058058 PUNBO0SOA00
56 |Azampgarh Phoolpur 12,50.638 | 44BI000100056067 PUNBOOS0400
57 |Azamgarh Saralmir 4517218 | 4483000100058078 PUNBU0S0400
58 |Baghpat Aggarwal Mand| Tatiri bR A4830001 00055538 PUNBOIT0000
59 |Baghpat Aminagar Saral 249,356 | 4483000100054547 PUNBO0S1200
60 |Baghpat Chhaparull 40,2629 | 4483000100085556 PUNBODS7800
61 |Baghpat Doghat 018972 A4RI0001 00055565 PUNBOOO4 200
62 |Raghpal Tikri J264.962 | 44BI000100055574 PUNBO0O4200
#1 |Baghpat Rataul : 4150472 | 3700000102115963 PUNB0370000
64 |Bahraich Jarwal 4204197 4830001 00058094 PUNBDO0T200
65 |Bahraich 47.40,903 4483000100052751 PUNBOA4EI0
66 _|fahraich Risia i 1207326 | 4483000100058100 PLINBODO7200
67 |Bahralch KalsarGan) . 63,06,207 |  0072000106217343 PUNBOOOT 200
68 |Ballia Balrlya 64,4047 4483000100058182 PUNBO! 25800
69 |Ballia Bansdih 46.06.727 4830001000581 19 PUNBO125900
70 [Ballia Belthara Road 48.75.081 A4B30001000581 28 PUNBOBGIZ00
71 |Ballia Chitbaragaon ABG74A3 | 448000100058137 PUNBO1 25800
72 |Ballla Manlar 44,712,550 4483000100058 145 PUNBO125900
73 |Ballia 48,30,355 4830001000527 44 PUNBOA48300
74 |Ballia Reotl 58.36,678 4483000100058155 PUNBO125900
75 |Ballia Sahatwar 45,682,002 4483000100058 164 PUNBD1 25900
76 |Ballia Sikanderpur 53,67,060 4483000100058173 PUNB03G2400
77 |Balla. ~ © " |Rabsarkalan' - 451726 |  1250000102477419 PUNBO125900
78 |Balampur Pachperwa 37 56 543 4483000100058191 PUNB0003700
79 |Balrampur Tulsipur 69.99.541 4483000100058207 PUNBOOOI700
80 B 53 44 638 4483000100059057 PUNBO0054000
B1 |Banda Blsanda Bujurg 26.38,805 #483000100059075 FPUNBO0S4000
82 |Banda Maraundh 21.24,462 4433000100059084 PUNBO0S4000
#3 a 4002933 |  4483000100059093 PUNBOO$4000
B84 |Banda QOran 15:20,667 4483000100059109 PLINBO0S4000
i 1108423 4433000100059118 PUNBO054000
06 |Barabanki Banki 59,26.130 4483000100057 280 PUNB(185800
87 |Barabankl Belhara 5271610 4483000100057 356 PUNB0185800
88 |Barabank! Dariyabad 4181835 4483000100057299 PUNBO185800
89 |Barabanki Dewa 34.88,560 4483000100057 305 PUNBO 185800
90 |Barabankl Fatehpur 78,711,689 4483000100057 314 PUNB0185800
41 |Barabanki Haldergarh narani 4483000100057323 PUNBU 185800
92 |Barabanki R g 3486590 | 4483000100057341 PUNB0185800
93 |Barabanki Satrikh 26,38.805 4483000100057350 PUNBC185800
94 |Barabanki Siddhaur 36,809,854 4483000100057 368 PUNBO048500
95 |Barabank! Subeha 3389139 4483000100057378 PUNBO185800
96 |Barabanki Tikaltnag. 23,48.000 4433000100057 387 PUNB( 185800
97 |Barabanki Zaldpur 82.96.582 4483000100057332 PUNBO048500
98 |Barabanki ~ Ramsanehl Ghat 532235 |  1858000119370074 PUNB(185800
99 |Bareilly Bisharatgan| 3533315 44830001 00055583 PLINBOAT1100
100 |Barellly Deoranian 44,05 463 44830001 00055592 PLUNB&11 100
101 |Bareilly Dhauratanda 4964501 | 44B3000100055608 PUNBO411100
102 [Barellly Farldpur 2169.187 | 4483000100055617 PUNB0411100
103 |Barellly Fatehgan| Pashchim| 5948492 4483000100055615 PUNE0SI4000
104 |Bareilly Fatehgan| Purvl 2124482 A483000100055628 PUNBO4 11100
105 [Barellly Meergan| 3913482 4482000100055644 PUNB0411100
106 |Barellly Richha 4477550 44830001 00055653 PUNBO411100
107 |Barellly Rithora 44,712,550 4483000100055667 PUNBO411100
108 |Barellly Sainthal 3533315 4483000100055671 PUNBO0411100
109 |Barellly Shahi 37,56.943 4483000 100055680 PUNBO0411100
110 |Barellly Shergarh 37,4500 | 4483000100055708 PUNB0411100
111 [Bareilly Shishgarh 58.36.678 4483000100055609 PUNBO411100
112 |Barellly Siraull 5088707 |  448300010005714 PUNBO411100
113 |Bareilly Thirlya Nizawat Khan 50,98.707 4483000100055723 PUNBO41 1100

@S/ ,
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Annexure of Allotment letter number

Stno |Dwsiet Name of ULB Amaunt Bank Account No IFSC Coge

114 |Basti Babhnan Bazar 42265680 $483000100058716 PLRMTE__
115 |Basti Bankati 5217610 S483000100058243 PUNB0314300

116 53,22, 483000100058225 PUNBOTS4600

117 |Basi 7612885 | 483000100057762 PUNBO448300
18 [Bast 56,45,063 |  4483000100052771 PUNB0448300

119 |Bastl | Rudhaull Bazar 4554364 | 4483000100058234 PUNBOBS 1600

120 |Bast - s wﬂ“» 53,22.33% 110004005828 CNRBOO19246

121 |Basti Mundervan 46,06 727 £35002010012733 | UBIND55859"

122 |Bast Ganeshpur 54 56,512 $85802010012745 UBINDS58581

123 |Bastl Nagar Bazar 4897 843 40287248515 SBINODOEIIT
7124 |Bhadohi Ghosla Bazar 4608727  $4B3000100058872 PUNB0123800

125 |Bhadohi Gyanpur 1795344 4483000100058854 PUNBO123600

126 |Bhadohi Khamaria 56,680,139 4483000 10005888 PUNBO 173600

127 |Bhadoh! Nal Bazar 3061897 4483000100058881 PUNB(123600

128 | Bhadohi Suriyawan 4293548 |  4483000100058300 PUNBO0123600

129 |Bijnor Barhapur 4964501 |  4483000100055732 PUNBO0O560U

130 |Bijnor jalalabad 4316011|  4483000100055741 mﬂ_j
131 |Bijnor Jhalu 4494914 | 4483000100055750 PUNBO005600
132 |Bijnor Mandawar 45,6202 4483000100055789 PUNBO077700 |
133 |Bljnor Sahanpur 46,20.000 4482000100055778 PUNBOOOSE00

134 |Bijnor Sahaspur 5545963 4483000100055787 PUNBOOBIB00

135 [Budaun Alapur 54 34140 A483000100055798 PLINBO! 24300

136 |Budaun Falzgan| 1399139 |  4483000100055802 PUNB0124300

137 |Budaun Guldiya 1543030 4483000100055811 PUNB01 24300

138 |Budaun Islamnagar $8.43,002 4483000100055820 PUNB0G15500
139 |Budaun Kachhla 2526991 4483000100055838 PUNBO638300
140 |Budaun Kunwargaon 1035010 4483000100055848 PUNB0Z31800

141 |Budaun Mundia 16,54 844 4483000100055857 PUNBO124300
142 |Budaun 26.38,805 4483000100052780 F"L.INED’M-M'W_‘4
143 |Budaun Rudayan 1654844 |  4483000100055866 PUNBO01700 =
144 |Budaun Saidpur 34.88,590 4483000100055875 PUNB0124300 |
145 |Budaun Sakhanu 257116 4483000100055884 PUNB0124300
146 |Budaun Usawan 32,20,2% 4483000100055909 PUNBO124300
147 |Budaun Ushait W27 | 448300010005588) PUNBO124300
148 |Budaun Wazirgan| T 514043 4483000100055918 PUNBO1 24300
149 |Bulandshahr Aurangabad 59.70.855 4482000100055527 PUNBOODGS00
150 |Bulandshahr Bhawan Bahadur Nagar 2148090 4483000100055836 PUNBOOSBB00
151 |Bulandshahr Bugrasi 34,8859 4483000100055945 PUNBOOOSS00
152 |Bulandshahr Chhatart 27,065,893 4433000100055954 PUNBO750600
153 |Bulandshahr Kakod 19,90.285 44R3000100055990 PUNB0412700
154 |Bulandshahr Khanpur 40.47.658 4487000100055963 PUNBOODEI00
155 | Bulandshahr Narora 5053982 |  4483000100055672 PUNBOZIOZOD |
156 |Bulandshahr Pahasu 4136.374 4483000100055081 PUNBO2GSE00
157 |Chandauli Chakia 407001 411900010098090 PUNBOSSB60
158 |Chandauli Chandaull 5008707 |  4119000100098072 PUNBO41 1900
159 |Chandaull Salyadraja 38.35,544 4119000100098106 PUNBO4Y1900
160 |Chitrakoot Manikpur Sarhat 3913482 4483000100059127 PUNB(459200
161 |Chitrakoot Rajapur 28,40,069 4483000100059136 PUNBO459200
162 |Chitrakoot o L St - 43,1601 5402010000700 BARBOMAUMUS
163 |Deoria Bariyarpur 8240 4483000100058368 PUNB0150700
164 |Deoria Bhatni Bazar 1287325 4483000100058788 | PUNBC1 23700 1
165 |Deoria Bhatpar Rani 08| ASHO0IN0SEZ% | PUNBOGMARD |
166 |[Deoria Gauribazar 22,5868 4483000100058 304 PUNBO4BI 100
167 |Deoria Lar 6172120 443300010005831) PUNBO4BBSO0
168 |Deoria Majhauliraj 49,9806 |  4483000100058322 PUNBOGESA00
169 |Deoria Rampur karkhana 1691871 4483000100048 31 PUNBO150700
170 |Deorla Rudrapur 7983503 |  483000100058340 PUNBO150T00 |
171 |Deoria Salempur 4651453 |  4483000100058158 ] PUNBO4BBB00 i
172 |Exah Awagarh 2037540 |  4483000100056005 |  PUNBOJSAJOO |




‘ 1

: 3069 pagyiom 21 oo . 0207
LT of AR At Dk Ackonsnt 14) G Cota
Lhi] ] !!AQ 4130001 000660)) PN 184 300
i) im Nidhaull O ALAAN [ 4030001000014 PUNI) YA
174 [hah Rajs K Rampur ¥ NN 00010000031 P YA Y
170 {fhay Sakit V000 O6A | 0001 (B0 | P00 04
177 {fuaweh Takowar D MAATT | A4RI0001000461 48 P 6300
170 | Elawah LU | AAN00100068120 PUNIKE1H300
179 | Erawah Lakhine IOIMY | AABDOO0 00068139 PUNDOG 8 00
100 {Farruknated Kemalgan| 300778 A4R0001000% 161 PUNDORT 30

et

AL [Fariukhabal Kam il o CTVRLAD | 4463000100064160 PUNBOO1 8600
104 |Farukhabad Mahammadabad LI | 4000100004114 PUNEOD| D0
181 [Farrukhabad DASZOI0 | A4O200010008) 107 100448300
184 |Farrukhabad Shamsabad BAD 00 | AAB0001000% | M PN 6900
108 W Nahua PRINTI0 | M4B3000100081407 PN 1000
Vil | Farehpu Hathyam 10300005 | 44B3000100047411 FAINTON! 1000
107 | atehpur Khaga 1000420 A403000100047420 PUNDOTIIO0)
Kishanpur 1011000 | 448300010006/430 NGO 1000
Kora |ahanabad TA0) 22|  4ABI00010006TA4 PLNION1 1000
| Avother B0.10.641 | 0170002100025781 PN 1000
Lka 00,17,000 | A4B3000100064218 PUNBOOY T Y
Fariha 100K | MBI000100067930 PUNBOA48 300
asrand 100,260 | 4483000100067209) PUNBGAI00
4084531 | 4483000100087000 PUNDOWSIN
195 |Gautam Duddlm Nagar | Bilaspur 000,285 | A4B00001 00066227 PUNBO IT00
196 |Cautam Buddha Nogar | Dankur MM |  a4n 00010005623 PUNROMA 100
197 |Gautam Uuddha Nagar ||ahangirpur 0H43) | 4ABI000000%H 144 PUNBA 2000
198 |Gautam Buddha Nagar | lewar TATSNY | ABI000100056784 PUHDON 7100
199 |Gautam Nuddha Nagar | Rabupurs JWON608|  GABIO00TON0MIE) PUNIOA 1 1100
200 |Lhasiabad Dasna ! JAU 0| A4830001000781 PUNDOZD4100
201 |Ghaslabad Faridnagsr 10660 | 4483000100079 PUNBOOIZI0
202 |Ghaslabad Niwari TV0R0M| 8000100056300 PUNBIGTT000
201 |Ghaziabad Patls HALII| 8000100044215 PUNBOGZ1060
204 |Ghaaipur Bahadurgsn| G010 | 4480001 00048401 PUNDOOKS 100
205 |Ghanipur Dildar Nagar 79534 |  AB0001000%410 PUNBODBSZ00
206 |Charipur Jangipur 7| 800010006424 PUNBOBS ' 200
207 |Ghatlpur Sadat 095040 | 448300010008428 PUNBOOBH 200
208 |Ghatlpur Saldpur 5367000 | AAB000 1000544 T PUNBOO200
109 |Gonda Katra RTBATI | AAB20001 0005405 PUNGGO1A 100
210 |Gonda Khargupur 720N | 4480001000545 PUNBOO 18170
211 [Gonda Mankaput 000450 | w0001 000584 T4 PUNBO T 00
212 |Gonda Paraspur AGAT|  AAE)00010005844) PUNBOK 74100
213 |Gorakhpur Bansgson 1420 | AABXO00N 0044 ) PUNBOO 18200
114 |Corakhpur Barhaigan) OMAN| AR D0NEM PUNBI B/
s PROVRIE | LaBX000100049547 PR
216 |Gorakhpur isscen ASN1 06|  GABJOD0IOUUAMON PN B
217 |Gorakhpur Munders Bazar GTAMD | B0 ANENE
| 218 |Gorakhput 514044 | eeR000N 00050784 PUNB)AAE YY)
| 219 |Gor,  Pipigan) VIR | eARd000M000%ETY PUNBI B0
220 [cor Pipraich DA | eARY00I00055E PUMBIOAZAR)
* [221 |Gorakns Sahianwa VLT | S PN
: | Gohand W eASX000000ME 144 PUNEDAY 180
=y s A | s o PUNBOAL 0




20 maoapismcE cmzz-za.w9 ¢ 0320

Annexure of Allatmant letter number-&/

:b-u tame of ULE Amgunt Bank Account No IFSC Coos
224 | Hamirpar Sarila 200068 | 4BI000100059163 ma@
:ls‘w Sumemur 8274218 | $480000100059172 PUNBO4S 7600
220 [Hapst Babugarh TLS20% | SAR0001000%4272 PG00 |
227 |Hardol Benigan| 2050902 | 4483000100087457 PUNBO200300
228 |Hardol Gopamay 3309,109 | 4483000100057468 PUNBO200300
2% |Handoi Kacht Patsen! 480,400 | 44BI00010005TATS PUNBOTSY100
230 [Mardol Kursath O VASIATE | AAB3000100067508 PLUNBOZ00300
251 | Hardwi Madhogan) 12005 |  M4AI000100051484 PUNB0 188300
232 [Mardol Fali 4047650 | 4483000100057490 PUNB0200300
uﬂmm- Hasayan 1386481 $48300010005624 PUNBOO20000 |
234 [Mathras Mendu 140090 | #483000100056342 PUNB0020000
235 |Hathras Mursan 2941883 4483000100086351 PUNBOG20000
238 |Hatheas Purdiinagar 520280 |  448300010005633) PUNBO02000
237 |Hatheas Sadabad §810925 |  44B3000100056380 PUNGO387400
238 |Mathras Sahpau 190080 | 448300010005688 PUNBO20000
239 |Hathras Sasni 2795044 | 44B300010008679 PUNBO454700
240 |jalaun Kadaura 3421501 | 4483000100059180 PUNBOTA0200

I
241 |jalaun Kotra 19.23,197 | 4483000100058181 PUNBOZ80Z00 |
242 |alaun Madhogarh 084795 | 4483000100059208 PUNB0394200
243 |jalaun 88590 | 4483000100053220 PUNBO448300
244 [jalaun Nadigaon 1545559 |  4483000100058215 PUNB0280200
245 1679000 | 4483000100059224 PUNBOSB4200
246 |jalaun Umari 2079706 | 9483000100056233 PUNBOSG4200
247 |jaunpur Badlaput 47 B8 6N A487000100058544 PUNBOT44300
248 |faunpur Kerakat 062431 |  4483000100058508 PUNBOTM200 |
249 |jaunpur Kh i WIAIA00|  448200010008517 | PUNBOT44400
250 |jausp nhalishar 5590588 |  4483000100059526 PUNBDBASB00
5009257|  4483000100058535 PUNB0I§9200
4483000100053202 PUNBO448300
4483000100052196 PUNB0448300
4483000100053211 PUNDO448300
255 |jaunpur 2192 M8 4483000100058452 PUNBOES200
236 |Ibansi Raragaon 2087073 4483000100088251 PUNBU293500
257 |hansi Erich 2102009 |  4482000100059242 | PUNBO45900
258 |[hans: Garautha W18 4483000100044260 PUNB0Y 45300
259 |hansi Katera 610,119  44B3000100059279 PUNBOS700
%0 im Moth 2928521 | 4483000100056288 PUNBOT28000
251 |jhasst Ranipur TO6ATST | 4483000100089207 PONBORTI0 |
282 me Todl Fatehpur 2500805  4A83000100059303 PUNBUET00
363 | Kannauj Samdhan TIIDTIE]  4483000100058421 PUNBO58100
l ; J38a195|  44B1000100056430 PUNBO45100
209159 |  M8I00010006449 PUNB0SS100
76,61.168 4480001000554 58 PUNB045S100
510700  4483000100058467 PUNBO4S9100
T1027367|  44B300010005718 PUNB04BIA00
270583) |  #483000100057527 PUNBIAET400
J005177]  4483000100057536 PUNBO4SI00
51,0070 | #4830001000528 14 PUNBM45300
Q00193 |  4463000100052823 PUNB0448300
o280 4483000000526 37 PUNRAD448 D
919006  4483000100057545 PUNBIMBMO0
3667482 ARI000100057554 PUNBOS 1100
079700 4483000100057563 PUNBOIBINO |
J0B6060|  44B3000100087572 PUNBO4BI400
$501.231|  O701000102631975 PUNBO)T0100
7040069 |  4483000100057581 PUNBO025500
bip ¥ 48000100057 590 PLINBDOZ 5500
0T M40 | 4483000100056050 PUNB0IE400
W@9Te)|  4483000100086089 PUNBI64300

451
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. g0 |Darca Harrm of L8 seort Sara koo 16 na:c-:—‘
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39 Jhaspnt S, VAR TS

= &

104 |Kasgan) Mohanpur "
i?“ i Pm:’" ,‘ii USSP IEAAT PN SATH
T PN TATL
Sahawar AR P TATL
Sihpera A WA | EIOnAT | PUGIIANL
268 | Kaushambl Ajhwa WTEn| AT m——
| 289 |Kaushambl Chail DD numsAT am;;_.
290 [Kaushambl Karari vunt|  smnmnoeet P PEAELN
191 m!hlﬁ'lhl S WETOATTH PACAETR
292 | Kaushambl S| SO P
291 | Kaushambi Saral Aqull QR | ASIVAES PRSTETIN
(294 [ Kaushambi Sirathu R BTN ]
l—lqs Kaushambl - : Charwa S ES WIRIZN0ETIT mn;_‘
290 |husnilagar %5 m A0S TR PSR
r“" | Kushinagar Kaptangan) e | ASYIIONCSANS) FAERIETH
FE———
298 |Kushinagar won|  wsmonomsEEl PUNEE TR
299 |Kushinagar GRER |  ATSTEE PAGABTS
300 | Kushinagar G| s — poecan__|
301 |Kushinagar P D i PREOMESD
302 | Kushinags® GELINT|  AS000I000STETE e
303 | Kushinagas Ramkola neEn|  cemmomss | POELEER
304 [Rushinagar Sewarnl (A | 4eA3000100GAESE T pETan
305 |Lakimpur Kheri Barwar TQIETI|  AAZIOOIONOSTER | PueneEsl
306 |Lak Kherl Dhaurahra 11 78|  LAENO0ID0OSTEIS | pascion
107 |Lakimpur Kheri Kheri a5 | HEIOWONSETEH | punenEzan
308 |lakimpur Khen Mailan :_____-Ja_;- eE0010005TEE PUNTETAR
309 | Lakimpur Kheri el Dh .,4]—-/5“7 T || Paenwen |
310 | Lakimpur Kheri Singah! Bhedaura | anm|  exomomsTst | AN
311 |Lakimpur Khert BITT IR  AESHCI0NSLE ] APSAEI) |
312 |Lalitpur Mahroni B | 001000512 | posmE®
313 | Lalitpur Pali | Rz | LEX00N00055T [ Pussozen
314 |Lalitpur Talbehat [ TazEn|  MES00SEN PEOAT0
315 |Lucknow Ameth! ] e il
L 114 [ Locknow Blkihaﬂafahb | '-25_6"_?:_ LETO0D00SSASE | PUNBETOR
[317 [Lucknow G ! ‘ | eomsis | PUnewTs®
| 318 |Lucknow Itaunia | TEE50 | HEN0N0I000SS PUNBOALEY
319 |Luch Kakori | G 5N |  HAEN00I0NSHN PN |
320 | Lucknow Mahona | 17548 | AEI0001000561 PUNS0157000
| | 321 |Lucknow Malihabad WO | 00 DNESTE PS8! 5500
i 322 |Lucknow SsAN | ex0uionsTe PNEAEIR
123 |Lucknow BRET AL |  AAS0001000833% PUNBUAAEID
324 |Lucknow Nagram , J0940R0|  AAEX0001000STT PUNELLEND
325 Maharajgani Anandnagar 821095 S22 30001 00SESHE PUNSOTETN)
326 |Maharajgan| Chughull B L3000 10005805 PRSIRE0)
327 [Maharsigani ES30A1|  A4A3000100055% PLIS0AEIN
[ 328 |Maharajgan) comess|  4s0mESEM PUNBO4EN
ﬂlﬁaharq nj SLI05N AE3000100052510 ANGUIND |
330 |Maharajgan) Nichlau! £.38I14 _ﬂs_ul;\l__ ﬂ—
,:il_."'h’"!”'j Sonaull #£.7305 A5 7000100058602 PUNBISDI00
332 | Maharajgan| ~ [onauk , 05|  AENnER PUNBIZAIR
333 |Mahoba Kabral £5,07,561
134 |Mahoba Kharela 30 86,080
118 wHm| ¢
316 |Malnpuri Bewar %5451
&Mampun Bhongaan £ B £}
_Bi Manpun Ghirer B
339 |Mainpuri Jyodt Khudiya 15,2058
340 |Mainpuri Karhal 72.00807
341 |Mainpurt Kishni DR

-
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v

03.2023
Sino |Distnct Nama
olULB Amount Bank Account No IFSC Code
395 |MuzalTarnagar Purquazi SOT0B5S | &ABI000100087040 0
396 | Muzalfarnagar Shahpur 4360738 | 4483000100057008 PUNBOBA4800
197 [Muzaffarnagar Sisaull JAB8500 |  4AB3000100057077 PUNBO03I200
398 | Pilibhit Barkhera 2661168 | 4483000100057086 PUNBOUIESH0
399 |Pilibhit Bilsanda JAB0.500 |  4483000100057095 PUNBO782300
400 | Pilibhit Gulariya Bhindara 1364126 |  €483000100057128 PUNBOGIE$00
403 1PUibnl Jahanabad 315348 ] 4483000100087 101 PUNBOOI500
402 |Pilibhit Kallnagar 2854 | 448I000100087110
403 | Pilibhtt 4181835 |  4483000100053008 PUNB0AAS100
404 | Pilibhit Neoria Husalnpur ABAT 44D [ 4480000100057138 PUNBD0IBS00
405 |Pratapgarh Antu 33,2060 |  4483000100054748 PUNBO1B6R00
406 |Pratapgarh Kunda 6210845 | 4483000100088766 PUNBOET4300
407 | Pratapgarh Lalgan| 620,045 |  4483000100056009 PUNBOAT 4900
408 |Pratapgarh Manikpur 35,565,678 | 44B300010005877% PUNBOBT 0400
409 |Pratapgarh Medenigan| 17,60,858 | 448000100058757 PUNBO186800
410 | Pratapgarh 52.55.247 4433000100053020 PUNBO448300
411 |Pratapgarh 50,36,670 44030001 00063035 PUNBO44E00
412 |Pratapgarh 57,24,085 44§3000100053017 PUNBO448300
413 |Pratapgarh Pattl 2602433 |  44BI000100058784 PUNBUOE7 4400
414 |Pratapgach Pratapgarh Clty 35,56670 |  448300010005879) PUNBU186900
415 |Praapgarh Ranigan] 7782209 | #483000100050815 PUNB0368000
416 Prmpn,arh ' __|Dhakwa AT A A §3,89,424 B744000100110532 PUNBOAT 4400
417 |Pratapgarh . . |Ramgan| 54,56,512 186000010043942) PUNB( 186800
PSR e
418 |Prayagra) Bharatgan| 15,55.878 4483000100059455 PLMDOD‘I?DO__.
419 |Prayagnal Handia 4890355 | 4463000100059464 PUNBO0D1200
420 |Prayagral Koraon 31.09,687 4483000100050473 PUNB(S86900
421 [Pravagral Laigopalgan oY _&.597 mn2 A4H3000 100058487 R _EFEIDDM‘DO
422 |Prayagra) Maualma 4791649 4000100055481 PUNBOOO1200
423 |Prayagraj Phulpur 67.31,160 4483000100058507 PUNBOASTT00
aza |Prayagral Shankargarh 38 66,757 #453000100059516 PUNBO00Y200
A25 |Prayagra) Sirsa 7150613 |  4483000100059525 PUNBODO1200
426 |Rae Barell Bachhrawan 1154413 443000100057703 PUNBOGS4300
427 |Rae Barell Dalmau 25,490,384 4433000100087712 PUNBO46S500
428 |Rae Barell Lalganj 45.42,168 4483000100057721 PUNBOTBIA0D |
429 |Rae Barell Maharajgan| 70,24.482 | 4483000100057730 PUNB0465500
430 |Rae Barell Naslrabad 43,1801 4483000100057758 “UNBODUDW__‘
431 42,83.649 4482000100057688 PUMBO4BSS00 |
[7432 [Rae Barell salon 1.63,148 | 4483000100057637 PUNB0AGS500
433 |Rae Barell Unchahar 2092815 |  4483000100057748 PUNBOA 2000
434 |Rampur Kemri 81,217,304 483000100057147 PUNBO040200
435 |Rampur Maswas! 37.79,305|  4483000100057158 PUNBOO4O200 |
436 |Rampur 54 78874 448300010005 3062 PUNBO4AEI00
437 |Rampur 4002933 |  4483000100053044 PUNBO448300
438 [Rampur SAL 174090 | #46300010005305) PUNBOASEY0 |
439 [Rampur Shahbad $3.86.032 448100010005 7185 PUNBOTIZTOD |
440 |Saharanpur Ambehta 443,064 | 4483000100057174 PUNBOOBT00 |
441 |Saharanpur Behat 44,72.550 448000100057183 PUNB(482000
442 |Saharanpur 46,73,815 4483000100053099 PUNBO#48300
443 [Saharanpur Nanauta 49,19.006 $483000100057192 PUNB0IT2600
444 |Saharanpur Rampur Maniharan 320711 448000100057208 ____"E‘.%.’ﬂ__.
445 |Saharanpur Sultanpur Chilkana jL¥ 42786 4483000100057217 ‘___iPl_JN___E___.
4AB | Saharanpur Titron 2395815 £48300010005 1226 PUNBODSTS00 |
s [FibronTaal e T
447 |Sambhal Babrala TL14747 | 4483000100056810 | PUNBO0SE600
448 [Sambhal [Gawan T mns| wewoown | ARSI
449 [Sambhal Gunnaur 52.10.51 unm1muw3: ﬁmm;;ﬁ
450 |S|rnbhal Narauli WIS | 448000

=

454
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Annexure of Allotment letter number-8/ 32 1320(2)/15th crmuzz-z;_om.ﬂ (“_03 2023
E Kmm g Aot e N R e
{451 |Sambhal Sirsl 5600136 | 44B300010005665 PUNBODIZIH0
‘ 452 1$am Kabeer Nagar BUBOSIT | 4483000100053080 PUNBOMI00
457 |Sant Kabeer Nagar 8610 A4B3000100053071 PUNBOAABI00
454 [Sant Kabeer Nagar | Harlharpur 240060 | MEN00100058877 PUNBOA 10100
455 |Sant Kabeer Nagar Maghar 4226500 | 4483000100050030 PUNBOAT0100
456 {Sant T r Menhdawal 11240485 | 4483000100050845 PUNBO410100
457 |Shahjahanpur Allahgan| 3332080 | 44B3000100067235 PUNBOM2300
A58 [Shahjahanpur Kant 50,7048 | 4483000100057244 PUNDO0 2300
| Katra 60,09541 | 44B300010005725) PUNBOHI 0300
| Khudagan| 1287326 |  4483000100067271 PUNB0042300
I6,66.854 | 4480000100057267 PUNAD42300
A7.6).267 A4B10001000677 26 PUNBOLASI00
46,08,127 4480001000527 35 PUNBOMB00
__nalan : aan M0159670253 SBINGG1B44T
[ Allum | 2014267 | 4483000100056915 PUNBO101 300
Banat | 4517216 A483000100056944 PLUNBO798600
467 {Shamil Garhipukhia { 25.49,054 | 4483000100056971 PUNBOOGEB00
| 468 |Shamii Jalalabiad | 50.60.306 | 4483000100056953 PUNBOOT 1000
| 469 [Shami {hinjhana | ALIII0] 4483000100056067 PUNAOOT0B0D
11470 [Shamii | Thanabhawan | 01| MABJ0DIONOSLRBO | PUNBOSOZIOO
{471 [shamii Unn_ { V399,109 | 4483000100056999 PUNBDEABS00
\_“ismmﬂ | Tkauna [ 1 SI048| 4883000100059677 PUNBOYS 1900
473 |Siddharth Nagar | Barhni Bazar | 1350413 | 4433000100058906 PUNB0396300
[ 474 |Siddharth Nagar 1086630 | 4483000100058624 FUNB0396300
| 475 |Siddharth Nagar $162.405 |  &483000100052557 PUNBO448300
476 |Siddharth Nage 10.01,385 | 4483000100052665 PUNBOM48300
477 6520024 | A483000100052984 PUNE044B300
478 y 7446797 | 4483000100052975 PUNBO448300
479 |5iddharth Nagar [vasth” BTOL188 |  4483000100052048 PUNBO44B300
480 |Siddharth Nagar Shohratgarh ARBAAG4 | 44BI000100056915 PUNB0396300
481 |Siddharth Nagar Uska Bazar 47,660,581 4483000100058933 PUNBO 68300
482 62.28858 | 483000100057767 PUNB0O4 3100
483 |Sitapur Maholl 596,178 | M83000100057776 PUNBO043100
484 |Siapur Paintepur 018972 | a4B3000100057785 PUNB0043100
465 [Sitapur Sidhaull ShE1AGH|  MB3000100057794 PUNBOT3 800
486 |Sitapur Tambaur Cum Ahmadabad B8.20840 | 4483000100057800 PUNBOOA 3100
487 47,26,500 | +483000100050942 PUNBOOA 1300
ABA |Sonbhadra Churk Ghurma 16.77,208 A483000100058951 PUNBOI0I00
489 |Sonbhadra Dudhi 1996608 | 4483000100058960 PUNBO303300
490 {Sonbhadra Ghorawal 16.99,569 H483000100058679 PUNBOI0IN00
491 |Sonbhadra 17241682 1483000100053 41 PUNBO&48300
492 |Sonbhadra 3620766 #483000100083132 PUNBOS4BI00
493 T 1 7442948|  WABI00010005B988 | PUNBODAIND |
494 |Sonbhadra Pipr J578040|  44BI0001000S99T | PUNBOTSSA00 |
; _-E_E__S'_Fr_-ghhaara [ Renukoot $01558) | M8NODI000SOD | PUNACTESN00 |
496 |Sultanpur Dostpur J264962 AABS000 100053011 PUNHDES | 400
I; 197 is.xh.mpul Kadlpur 16.00 834 4483000100059020 PUNBO3I 2800
498 |Sultanpur Koeripur 19.45.558 4483000100058039 PUNBOD1 2600
499 [Sultanpur 5501237 |  4483000100053160 PUNB0448300
500 7996508 | 4483000100057813 PUNBOJETIOD |
501 |Unnao Bhagwant Nagar 1475947 |  44B3000100051828 PUNBOJSTS00 |
502 |Unnao Bighapur 2005881 | 44B3000100057837 PUNBOIBI0 |
503 |Unnao Fatehpur Chaurasi 15.43.000 4483000100057846 PUNBOISTH00
504 |Unnao Gan|muradabad 25.04 620 4483000100057855 PUNBOJGTR00
Unnao Hyderabad 1721801 | 44B3000100057864 PUNBO3 7900
Unnao Kursath 158775 | 4483000100057873 PUNBOJBTR00
Maurawan 3488590 |  4433000100057882 PUNBO357900
Mohan I0TB770 | 44BI0001 00067881 PUNBOOSZ00
| Nawabgan] 25,49.054 | 4483000100057907 PUNBO3TI00
Nyotan 207606 | 4483000100087916 PUNBOBSZ900 |
Purwa §273.304 | 4483000100057634 PUNBOTS 1300
Rasulabad V786,658 | 4483000100067943 PUNBO267800
Safipur §7.01,109 |  4483000100047952 PUNBOEA3200
u 1452578 | 4483000100057925 PUNBOI6TH00
P 7 5078045 | 62640001000304%4 PUNBUG28400
Gangapur 16,99.569 | 4B3000100058048 PUNBO0ASA00
ARSI 4079110891 SEINOC1681)
Total 222,01 51,482

'Y,




Annesure of Alotment leter rumber4/ 3C © 7 1320(2y15m CFC/2022-23,Dated . 032020
r;m !m —,&u of LB Amount Bank Account No. IFSC Code
1 1.22.97466 | 0707101001182 UBINGSOTOTY
2 Prayagraj BIBA0TT | WMINTeSE SBINOOD3166
3 _|Jhansi hansi 8559301 | 0709000104308073 PUNBOOTO%00
4 ||hansi Babina 6445758 | 1268000100379788 PUNBO128800
S _|[Barel Barelll B944.026 | 4130020100085 UBINO1338
& Ayodhya Faizabad A1 W0 IaTe 12 SBINOC 10348
7 |Farrukhabad Fatehgarh 34,71 858 0353520871 SBIN000103)
8 |Kanpur Kanpur 15117818 8860261101 1DIBOOOK 16
9 |Lutknow Lucknow 1 45,80 580 19251558308 SEINDO0Y 137
10 |Mathura Mathura 59.05198 | 491700010004737) PUNBOAS 1700
11 |Meerut Meerut 21681018  1818000101068026 PUNB018 1500
12 [Shahjahanpur Shahjahanpur 4192529 | 6344000100020370 PUNBOSIA400
13 [Varansi Varansi J267 828 2088001100000019 PUNBO98B00
Total 12244114

G 3

L~



|ty ey R v by s
W He wm A R W

| {3 ™=

fraxficu- 20 12 2002

<

W BT A sy ik

srevarial A W W W e W @
a0 T HONYE Sred weer e

3 i o TO NE M Ay e il A
fifeen A A N TR T &) iy 0
fom oW e @ 4l ST i A B
e (R DT R e 1) e
S A O SRR T ¥ i
e, @, TR, BT e, @ e

‘\w\cw +
——

e )
i Y

R Ty w——
maﬂlmmmﬁa{ggﬁfmmﬁz
R e A 0 v e i iz e
A B om smm w5 i e 2y
sl 1 wifiy forg 2t st fm
fafre f qen #0 A wrf ez e,
I, @t 3, A T s,

. prewd, T <, TEW M =Y R, e ) .
Wam-48/D-CN  gusd oned, T4 RoRwdt 3 wompm 450 mwwm;qgagﬁ? = g

PN —c . SN i
FHTATAT R THET AR, STHUS—aaiEr

TSTE -0/ IUFN/2022-23 - feai®-10-11-2022

TR SR 1 e R i ¢ -
TR 1-UEu @ e SO A wiHal & fde S Wey 3R S gt sfufam-2013" % w9 § TR 99Ed ar g

77T o A WeT 33 Wt

TEEC| 2~ T YA oK S ARG W WEa ST Hiqtey e S F 9w ¥ TR U9 o) 8 G gt
SEAT W B & 9T - Tei S H Hl, amnaﬂfwﬁfﬂgamumsﬁﬁmf@amﬁﬁmma@_

F1 s, faas e v et 57 & &t 2l |
TS| 37 99 R -5 S i aRad TH SR g Siean (dfew ¢%) 4 i e T T # AR
T e g Sifgled T W e w0 & S ga e 9= Ao/ e (qeE, e, T6) o
= T TE (84, e, TE) 31 R S W SRy srieve ¥ & fag st & (3 w5 faere ge
U A e FrEaR S s g
SE | 4T T o A s S (e & 3 ww) e b e g v S0 S R S T

- 8189078440 war DCCC & 2ie Wl TR 1533 T TWH X TFE Fd a1 51 Tl ¢
| 5= ST SR T s i e YR SE v, Saaiae SiaeE, S FEied 3§ 9 2 I
| e o @ g a9 I, Sl (e, S, T4, G A (S, e, 15g) Rk vt
| e sy @ A7 ST &1 59 6 & R H W T/ A HE W i Wiw & @
| R e el iy 2ree & T B, e S Raes T iR fafe et At s
2 E || T oA S EI 2T T S YR AR e, S Ww, S Faie o § S 8 a
Wmtmﬁm@mz—aﬂﬁwﬁﬁ?ﬁﬁmmaﬁaﬁ%lﬁm%gmm.
r{ﬁ?-ﬁ:mmmWmmmm@?mﬁ-mﬁnmwmm?wmﬂsoomm
(SER-HEA A A ey ) ST U I ST Hl T FU FR €l
i 7.5 ’T/fmﬂﬁ*mﬁiwdﬂ)sﬁﬁmmm“w Wi e i o e
ZE F7im " ez, 2013 CPHEEQ & WauHl & 37ar Sie 7 Lot
?..hfarimhh.vﬁmmmgﬁﬁqﬁnﬁmﬁwmmwmmﬁxmﬂ
o=l @ 0 @ former o if aé aseeie 7

:
2
E
=
:
3
E<|
4
1
E|

o SR T O HIRTE Wt Free-2016 TR TA

"2006 | gz wEmE @R 2 g 1 T N
it | ; 3-07d |e I i
e 3’-’7mfﬂﬁzqfamta@mgoomgqhﬁmaﬁm,mﬁrmmsoommmm|
| .
= -
- A sfied SR
W UEEA T AR gerdd i
J| o . EEr




facalnhdgeanduwagewhich:smllechdfpumdmthe ity SR
* Capacity under cluster approach will be considered provkkd
distance upto S0km from the city boundary

“This indicator would assess whether the infrastructure to treat entire faecal sludge and sewage genemw& in
thecityis available or on cluster basis (upto S0km)

-t B : % ’ Scheme of Marking
~ : M >95% capacity matching with total faecal 90
. ! SRS sludge and sewage generated
3 | Between 75% -95% - T pgl o
M T — @ |
: Between 30% — 49% 40 t
_, _ <30% but not zero 20 'I

Geo coordinates (G1S details) in terms of ULB boundaries, ward number, ward boundaries, landmark etc of
all Wastewater treatment Plants (FSTP/STP) to be mapped and updated on SBM portal as per the
prescribed details (to be given by MoHUA) to qualify for marks
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